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-

"Joittl Cotrttttilicc lttspcctiort ltcpolt in lhc nl:rilcr <lf .,lJ1liir.,r\li ll:r'grr,:rl:r r,.s
St:rtc of i\llrclhl,n Ir.:rrlcstr"

llon'l:lc NGT (CZ) , IShopal t'iclc its orctcr clate.d 5-5-2022 in irr original lpptication
tto' I l/10?2 in tltc nrattcr of "ll:tkir Ali llangrvlla vs Stnre of lvtaclhya prrclesS,,
dirccrcd urrcler 1>oint no. 4?, as .

l- -l'he i\lcntbcl Sccretiln,. N,lnrihl,n l)raclcsh pollution C:ontrol Botrcl is directe<j
to conslitLlte a Conlniittec o[ tltrcc Rcgional Otllccrs irrclucling thc l{cgiopal
Ofiicc'r ol- Ujilirr to irtrpletttertt tlte nrle of lirrv nnd cnforce the envirorrnrunrat
laNs ancl to ctlsul'c that there shnll not bc nn-\, cliscliarge ol'untrentccl rva(cr
irrto tlte \vflter tlodics ancl thsrc slrall not bc anl,clischnr.ge oJ'solicl \\,astc ipio
thc tvlllcr boclics as uun'atctl above. tn casc ol'clcroncl)t1lL,t.lt or,{isclrarge of
solitl rr'aslc or licluirl rvaste in violirtion ol' Environrrrctrt rulc.s rlcccssury
tlctioll. proscctttion itt adclitlon to tlrr. rcalizntion ol' cnvircrlnuntal
cottrpensatiotl ltlust trc iniriaterl iu trccordancc rvith ttre r'nvirorrrnental rtrlcs.

2- ln conrpliance rvith tltc alrovc l-lon'l.rlc NGT oldcl N,lenrbcr Sccrctarl,,
i\ladh5'n Pn'rdesh Pollution Control llozrrcl constitute a joint comnrirtec of
l(egional Officer ol' U.i.iain , Ittdorc & Pitharnpur by lettcr. no. l69g clirtctl
l3-05-2022.

3- 'l'hc' joinr conrntittcc visitc<l Coyerdhiur Sngar on drrtccl 23-06-2022, -l.hc

joint conrrui ttee conrprisc o l' lbl lorving ofliccrs.
|. Shri K'iurti[aI Chouclhnr;'. llcgional Officr:r, Pilhanrpur

2, Shri IIcrrr:.tni liumar'l'itvari, Rcgionnl Ol'tiucr, U.iiairr

3. Shri Sltrilrivas l)u'ivcdi, ltcgionirl Ollicer. lttclorc

Firrrling b,v joittt cotutrtitte'e clttring t'isit ulc ls llrllou's:

a. No scllirl wasts rvas obsct't'cd itt Govnltllt:ttr Sa-{irr ltolrcl hor\,cvcr
ir,lrrrricipal Solicl n'astc & rt'tttcr h1'pocintlt wn.s lbrrrr<l lyirrg orr rhc
b1ltrrrd:rry o1'poltd irr Chcritablc llospitirl siclc .'l'he rvor.li [o runruvc
ctcpo.sircd & tlrictl lt,r'llcrcitttlt rvill [^- clottc bv ltlurrici;xl Coqroration
Uj.iuilr :rs ulrlicst'



b,

c.

llzil

ln rniny scoson clmin carrying clorrrcstic rvastc \\,atcr ,,rny ",,t* 
i,rt,,

the pontl. Similarly in ctsc ol'thilurc ol';runt1, rrf Vikranradirya Clorh

l\lnrktrt ntnin sunrp tltc u,nsts tvltcr tlvcrllorv nrir)' nlcet pond tvatcr.
"[elrsilclnr tjjjnin citS' is clirectcd to r'0n1ovc cncronc]tntcnt as per

l{ott'atrle NGT order rvitlrin stipulatcd tinrp viclc Collcctor Office

k:ucr no. 577 clnlcd l7/06i2022.

d. Pltotogmphs tlkcn durirrg visit arc enclosrld fl:i psr Anncxurc No. -l

tu@
Regional Officer,

lndore

(Henrant KumarTiwari)

Regional Of'ficer,

Ujjaln

Regional Officer,

Pithampur



 

 



 


